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SHRI G. S. DHILLON: May I ask 
from the hon. Miniater whether 8DY 
Sikh organisations in Punjab, like the 
S.G.P.c., Chief, Kbalsa Diwan aDd 
obhers have approached IDe Gvvem-
ment of India to lodge a protest 
against this action by certain trans-
port companies in U.K.? 

SHRI SURENDRA PAL SINGH: 
'I'h.is matter has been brought to the 
notice 'Of the Government of Ind'ia by 
wrious organisations. As I said 
earlier, we are taking suitable steps. 
3092 (Ai) LSD-2. 

Future Set-up of All-India Badio 

+ 
*35. DR. RABEN SEN: 

SHRI V ASUDEV AN NAIR: 
SHRI DHIRESWAR KALITA: 

Will the Minister of INFORMA-
TION AND BROADCASTING be 
pleased to state: 

(a) whether any fI.nal decision has 
been taken regardin, the future set-
up of the AIl-India Radio; and 

(b) if so, the nature thereof? 

THE MINISTER OF INFORMA-
TION AND BROADCATING (SHRI 
K. K. SHAH): (a> and (b). The ques-
tion ~ future set up of All 
India Radio is under active oomidera-
tion and until a decision is ~ed  it 
ill dimcult to indicate its nature. 

DR. RANEN SEN: Sometime back 
the Chanda Committee made certain 
recommendations and there was some 
discussion also in the House OD those 
recommendations. May I k:Dow why 
does IDe Govemmeat of India take 
so much time to come to a decision? 
'Ibis Is be!ne diacuBsed in public also. 

SHRI K.  K. SHAH: The Chanda 
Committee gave five reports. We have 
taken decisions on almost all the re-
commendations of four reports. Only 
22 recommendations of this report re-
main. '!'hiS Is a very vital question in 
which FinaDoe is aIlIO intereSted. The 
discussion is going on and we hope to 
taIr.e decision as soon as possible. 

DR. RANEN SEN: One of the main 
recommendations was to form an au-
tonomous body like the B.B.C. in 
England. Has the Government taken 
anY' decision in regard to tbls very 
important recommendation! 

SHRI K. K. SHAH: As I said, it Is 
under discussion between my Depart-
ment and Finance. We hope to take 
a decision as soon as possible. 

DR. RANEN SEN: He is taking a 
very long time to come to some dec'l-\ 
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sion. We want to know when the 
decision will be taken. He 5tlys that 
it will take sometime to take a deci-· 
sion. Why is the Government talting 
such a long time to c\)me to a decision 
on such an important recommenda-
tion? 

SHRI K. K. SHAH: It is because the 
implications are very and all the as-
pects of various implications' are to 
be taken into consideration. 

SHRl VASUDEVAN NAIR: It is 
common knowledge that the All India 
Radio is being used by the Govern-
ment of India and the ruling Party 
at the Centre for its own narrow pr0-
paganda purposes. Pending a final de-
cision on making the All India Radio 
an autollomous bod1', I should like to 
know whether the Government pm-
pose to have some dilC'ussion, with 1he 
leaders of .all the other recognised par-
ties in this country to have some eon-
BII!iDSuB about tile impartial and. proper 
workiDR' of the All India Radio. 

SHRI It. K. SHAH: I do not wee 
with the first suggestion made by mY 
hon. friend. 

SHRI VASUDEVAN NAIR: You 
will nevllr agree. 

SHRI K. K. SHAH: On tbe contrary, 
I am glad to say that all State GOv-
ernments II!"e quite happy with the 
way in which the All India Radio is 
functioning. In my talk which I am 
carrying 1Vith the leaders of the 
Opposi.tfon parties also, what in7 
learned friend has said has not been 
borne out. 

SHRI i'tANGA: What the hon. Mem-
ber has suggested is that they should 
have some discussion with the leaders 
of all the political parties to arrive at 
a consensus. 

SlIRI K. K. sHAH: :My hon. Mem-
ber bas written to me and 1 have 
written to him for conmltation. 

SHRI DHIRESWAR KALlTA: Just 
now the hlm. Minister said that the 
Chanda Committee has made a nmn-

her of recommendations and most of 
the recommendations have been 
accepted by the Government. May I 
know what are the recommendations 
'accepted by the Government? 

SHRI K, K. SHAH: Some of the de-
cisions taken have been placed on the 
Table of the House and some will be 
placed on the Table of the House. 
They are about 500 recommendations 
out of which on 22 recommendations. 
we have not taken a decision. 

SHRI S. M. BANERJEE: I would 
like to know, apart fnlm the various 
recommendations of the Chanda Com-
mit1Jee to have an autonomous cor-
poration, elJe., "IIIi1ether the hon. Min-
ister is also considering the various 
other aspects, that is, the service con-
ditions, etc. of the' A, I. R , artistes. 
Rlecently, Mr. Joshi, the News Reader 
in Kannada, one of the artiste6 of the 
A.I.R" died in an accident and hia 
family is not being paid any com-
pensationbecause, of course, he is a 
temporary artiste. I wouI4 Uke to 
know whether any decis.ion bas been 
taken to declare the A,I.R. artistes 
as permanent so that they become eli-
gible for pension, etc. 

SHRI K. K. SHAH: My hon, friend'S' 
inference is not correct. 

First of all, Mr. Joshi's wife was paid 
Rs. 1000 on that day., .. 

SHRI S. M. BANERJEE: Only 
Re. 1000 for a life! 

SHRI K. K. SHAH: I am saying; 
on the fIrIt: day, she .as paid Rs. 1000. 
'nle q1ll!!Ctton of eonIiiIering tb4t 
grievImces of the staff articles is aLlD 
under consideration. 

SHRI BAL RAJ MADHOK: h~ 

hon. Minister just now S'aid that the 
Opposition parties are ibeing conmlted. 
May I know whether that consulta-
tion has been formal or informal, in 
what form has it taken place? Se.. 
oondly, I would like to know whether 
it is not a :ract that all the Opposition 
parties have su-pported the suggestion. 
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made by the Chanda Committee that 
the A.LR. should be given the· au-
tonomous status like that of the 
B.B.C. When all the Opposition par-
ties are united, what moie oonsiilta~ 

tion does he want from them? 

SHRI K. K. SHAH: My hon. 
trieod's inference is DOt correct. That 
is not the feeling of aU the Opposition 
parties. I do not want to take advant-
age of that because these are i.n1ormIll 
discussions and I do not want to dis-
close all that. I am obliged to them 
for the help they are giving. 

SHRI HATH PAl: In reply to the 
- ,uestion, the han. Minister ear-
lier 8IIid that he is taking into con-
sideration all the lmpIic:etioIIs of the 
CMm1a COmmittee's recmmnendation 
regarding the creation of an autono-
IDIIIIU wtPDlation. I think, the 0iftD-
mittee 100It into CDIUIicieration all the 
implicatioftS of it aDd made a unani-
mous recommendation that an auto-
nomous <mporation sbontd be Cl-ellted. 
We, of COUl'IJe, did not take into con-
sideratiOll one implication, that is, 
Mr. Morarj'ibbai DeIai. Now, we are 
told that they are eonsu1ting the Fin-
ance Miniatlry. The consent of the 
Finance Ministry is only a very smaIl 
part at tl!e creation of lID autonomous 
body. Mey we know whedter you 
have made uP your mind to aerept it? 
The financial aspect of the recommen-
dation is a secondary thing. 'nIe pri-
mary thing is the alJltonomy of the 
broadcasting system in India. May we 
know what you are doing and who 
is to take into consideration the ftmm-
cia] implioations, you or the Com-
mittee you appointed? 

SHRI K. K. SHAH: The C0mmit-
tee's opinion will be given the highest 
eonsideration that is possJtj}e. The 
Committee had the advantage of look-
ing into the evidence. Unluckily, the 
evidence Is not ll'VlIila'ble because it 
W'aS destroyed as J have made it cleAl' 
in the House. My hon. friend will 
understand the dift\cul1t1es that J 11m 
facing. The material that was avaD-
BIble to him, ! have got to collect. 

'" ~ ~  "11ft *fT ~ 
it ~ f1I; ~ f.rfui't ~ ~ ;mr" 'R 
~~~ l ~~ ~ 

~ lfiT iI"fT rorr ~ I it ~ 
~  (f.t; lli~ nrr ~ ~ f .. \m4 ... i if 
i f;sm it ~ ~ flI;lrr ~ ~ ~ 
~ ftA;rfur if ~ ~ <w ~ ? 

SHRI K. K. SHAH: What I said was 
tNrt the statement is not correct. 
Beyand that, I have not said any-
thing. It is an informal discussion. 

SHRI BAL RAJ MADHOK: Don't 
~t about the buSO. Give a clear 
answer. 

SHRI K.  K. SHAH: It is an infor-
mal dDcUIIIion with me and I am 
~ to aec:recy wiJb ttIem. It will 
not be fair for me to say aaytbiDI. 

SHRI NATH PAl: The CongresS 
PVty Is dle only party whim is 
opposing ft. 

SHRI It. K. SHAH: 1 am prepared 
to take the responsibility 01 the final 
decision when it is placed Wore the 
House. 
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MR. SPEAKER: Now, the question 

'hour is over. 
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